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THE VICE-CHAIRMAN (SHRE
JAGESH DESAI):  Whatever he wanted to
say, he has already said.
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STATEMENT BY MINISTEE

Flood Situation in Assam and West
Bengal

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): Now, Mr. Bhajan Lal to
make his statement.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): We can take it up
tomorrow.

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): He has already made the
statement in the Lok Sabha.
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There cannot be any point of order. Now,
the Minister.to make the state- . ment.

[The Vice-chairman (Sliri It Hanu-
mantliappa) in the Chair]

THE MINISTER OF AGRICULTURE
(SHRI BHAJAN LAL): Sir, Assam has
experienced successive waves of floods
during the rmonths of
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May, June and July.  The latest wave of
floods has started since 20th August, 1988.
The rainfall in the catchment areas of
Brahmaputra has been very heavy from
22nd  August onwards. During the  five
days from 22nd to 26th August, 1988,
Pasighat recorded 1168 MMs, Teju
recorded 625 MMs and Dola
recorded 312 MMs. Consequently,  the
river Brahmaputra received very huge in-
flows and has been rising very rapidly. On
26th August, 1988 at 6-00 P.M. the river
touched a level of 106.31 Metres at
Dibrugarh as against the highest flood level
of 105.97 Metres recorded during.last year.
This was 2.11 Metres above the danger level
of 104.20 Metres. However, with the
decrease in rainfall in the catchment area, in-
flow is getting reduced and the water level
has started receeding. The level recorded
at Dibrugarh today morning was 105.72
Metres.

The entire mass of water is flowing from
Upper Assam to the Western parts of the
State causing damages all along the river
course. Parts of Gu-wahati town on the
western side have algp been inundated. The
places further downstream: Guwahati along
the river course, will also experience the
effects of these floods as the water flows
further down.

Serious damage was apprehended it:
Dibrugarh on account of rising flood waters
since the town is situated nearly half a metre
below the danger level (104.20 metre) of the
river at this point. The vast sheet of water
was held back by a system of dykes and
embankments. Arrangements for evacuation
of people in the low lying areas were made
by the State Government and round the clock
vigil over the flooded banks has been
mounted. The Army is also assisting the civic
authorities in maintaining the dyke and other
rescue and relief operations. Wherever
seepage of water was noticed the bunds have
been strengthened by sandbags and spurs.
People have also been evacuated from low
lying areas and transported to relief camps.
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Road links between Guwahati and Upper
Assam on the one side and West Bengal on
the other have been disrupted as several
places. The National Highway 37 linking
Guwahati and Upper Assam breached at
Bura-pahar. NH 52 connecting Assam and
Arunachal Pradesh is also disrupted at
Gohpur and Dhemaji. NH 31 connecting
West Bengal to North East is disrupted near
Dhubri at Bilasipara and also Kashikotra near
Bongaigaon. The road bridge near Raiganj on
NH 34 has suffered breaches due to sinking
of'frs Two piers. The Gu'wahati-Lumdig
metre gauge railway line has been affected.
Information regarding further damage is
likely to be received as the floods recedes
and communication are restored.

The production and movement of
petroleumi products has also been affected.
The crude oil production has been affected.
The UHF station at Dhubri was also switched
off as a result of flooding of Dubri.

At the instance of the Prime Minister, | had
made an extensive aerial survey yesterday
covering the affected areas on both the banks
of river Brahmaputra from Guwahati upto
Dibrugarh and inspected the dyke at the
outskirts of Dibrugarh town. I visited some of
the relief camps where people who have been
moved to safety are being housed and are
being taken care of. A large number of ha-
bitations along the river course have been
inundated and Guwahati town has also been
water-logged in certain parts like Shantipur,
Fancy Bazar, etc

| had detailed discussions with the Chief
Minister of Assam and others concerned
regarding the flood situar tion and relief
operations.

According to the assessment made by the
State Government, 8770 villages, covering an
area of 42.23 lakhs ha., have been affected.
The population affected by these floods is
56.72
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lakhs. Crops have been affected over an area
of 11.26 lakhs ha. Eighteen lives have been
lost and 2700 animals have died. The State
Government have opened 500 relief camps
and are taking care of 2.24 lakh people in
these camps.

The Government of West Bengal has
reported that 785 villages covering an area of
1.5 lakh ha., were affected as on 25th August,
1988. Crops have been affected over an area
of 55,000 ha. The population affected is 1.75
lakhs. One persdrf and 8 cattle heads are
reported to have died. Twentysix relief camps
with 1503 people are in existence. | propose
to undertake an aerial survey of the affected
areas of West Bengal tomorrow, because |
could not visit these areas yesterday due to
bad weather.

The State Governments of Assam and West
Bengal have a* margin money of Rs. 7.25
crores and Rs. 23.75 crores respectively for
undertaking immediate relief measures. The
Gov-* eminent of Assam had asked for addi-
tional allotment of foodgrains for taking up
relief measures. 5,000 metric tonnes of rice
has been allocated for this purpose
immediately.

The Government of Assam have asked for
additional financial assistance. They have
been requested to indicate the details
regarding utilisation of the margin money and
also present a memorandum giving the details
of the damages to enable the Government of
India to depute a Central team for assessing
the financial assistance required.

The present flood situation in Assam and
West Bengal is certainly causing concern and
I would like to assure the House that all
assistance will be extended to the State
administration and the people of the area
most expeditiously.
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The Union Agriculture Minister, Mr.
Bhajan Lai, made a remark that all non-
Congress (1) Governments were tenants of
the Central Government.
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SHRI SUKOMAL SEN (West Bengal): Sir.
this is a very serious matter Assam andl West
Bengal are having floods of formidable
dimension. | feel that at the fag end of the day
at almost 8 O'clock, it is not possible to have a
proper discussion on the subject. Moreover the
Minister has not been able to visit West Bengal
also. So | propose, first of all, let the Minister
complete his visit to West Bengal tomorrow
and after that the Chair may allow a full-
fledged discussion in the shape of a Calling
Attention or a Short Duration Discussion On
the flood situation, because we want to express
our opinion thoroughly on it and not just suek
small clarifications at the fag end of the day.
this is my first proposal.

Then almost all these facts are available in
the press reports. Nothing new has been said
in the statement. But | would like to know
from the hon. Minister, since he has visited
Assam .and floods have played havoc in the
whole of Assam and for the last few days we
have been reading reports in the newspapers
about the floods in Assam, what the Centre
proposes to do. The Minister has said what the
State Government is doing to give relief to the
people. That is what he has stated here about
Assam and only 5000 metric tonnes of rice
have been allocated to Assam for relief
measures. But for floods, much, more relief is
necessary for the marooned people. Not only
rice or wheat, but other things like tarpaulin
sheets, medicines are necessary. Then floods is
followed by epidemics. Everybody knows
whenever there is flood, there are many
diseases which break out among the marooned
and flood-affected oeople. Nothing is
mentioned about the other measures whether
this typs of assistance like shelter medicines,
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' clothing etc. is being given, because many
people have lost their homes and hearths.
What will happen to them? Will people have
to depend on the State Government for relief
measures? The State Government has a sum
of Rs.7.25 crores as margin money. With that
little relief is possible. What is the Central
Government doing to rush relief to the
marooned people of Assam.

Then he has said that the State Government
will prepare a memorandum and send it to
Central Government and the Central
Government will send a team to investigate
those things. This will take much time. By
that time many people will have lost their
lives. So what is the Government trying to do
save the people of Assam?

About West Bengal, almost nothing is
mentioned there. | do not blame the Minister
because .he has not been able to visit West
Bengal to assess the floods situation. But |
would like to know from the Minister, since
reports are there in the newspapers that it is a
serious type of flood which has affected the
northern parts of West Bengal whether the
Government has thought about sending relief
like rice, wheat, medicines, clothing or
tarpaulin sheets etc. which are necessary for
the flood marooned people. | would like to
know whether the Government has drawn up
any scheme like that.

Thirdly, why | want this to be discussed as a
Calling Attention Motion is that every year
sometimes it is drought, sometimes it is
floods. .So | would like to know frm the
Government whether for prevention of floods
or minimising the possibilty of floods in
flood-prone areas like Assam, northern parts
of Bengal, some parts of Bihar and Uttar
Pradesh, the Government has made a Master
Plan to minimise or prevent these floods.
Every time sending some relief and people
dying is no solution. So | want to have a
clarification from the Minister on this.

My last point is there was a pressi statement
about Mr. Bhajan Lal's remark in Guwahati,
that he has said that State Governments are
tenants of the Central Government. That has
enraged the people not only in Assam but
through out the countr.y
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It is an insult to the people, the electorate,
because it is their right to have a Government
of their own choice whether it is Congress or
non-Congress. | want to know whether the
Minister has actually made such a remark and,
if so, why so, because it is a remark most
humiliating and insulting not only to non-
Congress Governments but to people who
have voted this Government to power.

DR. YELAMANCHILI SIVAJI (Andhra
Pradesh): Honourable Vice-Chairman Sir, the
statement made by the honourable Minister
Mr. Bhajan Lai, is true to bis nature, and every
time he is making it a practice in that we are
not any wiser after listing to the wise speech
of the honourable Minister. The newspapers
reported much more The UNI report of
yesterday mentioned that the number of
casualties is as high as 36, but the Minister's
statement says that it is much less. As far as
West Bengal is concerned the UNI report says
that five people were drowned. including a
Congress (I) Gram Panchayat member. The
allotment of rice is 5,000 metric tonnes. The
number of affected people in Assam is as high
as 56.72 lakhs. This means, per capita it
amounts to less than one kilogram, and what a
meagre quantity it is! 1| think, if the
Government goes at this snail's pace, it will be
very difficult.

The other thing is, for every calamity 1 do
not blame Rajiv Gandhi, 1 do not blame
Bhajan Lal or anybody else. It is a natural
calamity. Many people are dying, whether it is
a cyclone or flood or earthquake, but | don't
know why they are underplaying the figure of
casualties while newspaper reports, even
Government media reports say that the
number is much more. If it reflects the true
picture, then sufficient help may be extended
by the people all over and many international
agencies like WHO or the Red Cross or
whatever it may be may come forward to help,
and we may also seek their assistance. But
there is no point in underplaying the number
of casualities and other things.

Sir, a Central team is supposed to visit that
place. Every year, atleast half or
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one-third of the population is being affected by
some natural calamity or other. In these natural
calamities the present system is. the State
Governmtnt prepares its own report based on
the survey of the IAS officers. The report
comes to the Central Government, then the
Central Government sends, a team, the team
goes, with all eyes, for four or five hours and
they come to their own conclusions and give a
report. That report comes once again to the
Central Government, it goes to the planning
Commission, it goes to a Sub-Committee and
finally, it takes some time when, in lune or
July, when the drought is in full swing in the
country. So, what | suggest to the honourable
Minister as well as the Government is, let the
Central Government take up the entire matter
of relief, whether it is cyclone flood or drought
whatever it is. When such a large section of
humanity is affected—every year, something
like 201 or 30 crores of people are affected—it
is no longer a regional problem; it is a national
problem. When you are advancing money, it
naturally cuts into the Plan expenditure of the
State Governments for the coming five years
and to that extent deve-_ lopment of the States
is affected. So, instead of all these things, why
don't you put up some squares to tackle
cyclones, floods, drought and such other
natural calamities and see that relief measures
are taken up on a war footing?

Sir, my friend has meniioned about this
tenants' business. | don't think this remark is in
good taste. Already the relations between the
Centre and the State Governments are srained.
In more than 12 States, non Congress (I)
Governments are in office and | hope, and |
am sure in tjie coming elections in all the
States as well as at the Centre, the Congress
will be ruled out. | would like to advise Mr.
Bhajan Lal not to utter such things. Thank
you.

THE-VICE CHAIRMAN (SHRI H.
HANUMANTHAPPA. Why are you using
this occasion also for that?

8.00 p.m.
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): This is not the way.
You cnnnot intsrrupt every sentence*

you must have some patiencei You have
already made your point.
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F fasr 7 &

fager oft & 997 WBw A7 fagre
¥ are § 9% fpary fagre & aw-
T3 FAH FAT fY W 9 | =W
faw oY mm &t q gt 97 w7 fw
nisEl ¥ &% &) A% #7 f¥ wiwe
SAET WY BY 6% F | AA FEI 97 WOHE
1 FA AT O WA AT AGF
FAGT | fagre & wiFEe FALH ar
fis 281 wer g€ & 1 &
281 i afer 2 W gd
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sft Trw seawm fag :oaz T
qTR T § | WWE W1 FE £,
AT ag ATHEIAF 2 | .. (waaw)

st WWA S HH AT AR AT
&, a8 % &, /Y I A A P,

W FET wE W@ g, ®E Az A4
aFar F o seE omw o ¢ %
a% W% w99 FT qA@Er  F
Al

st T osmawm feg %@ AR
F amfet &1 2 (=wrawr)

Wt wE wm o gfEd & oW
EECH s Gl O T e o
TC WHAT F W WY k@A A @
g f§ @ wivw @ A

AT &lo WewATCIOW IFP :UF 4
RGN

5t AWA WIN : 20 & AiF FI
& ar gweEl gmiv ... (suwaT)

st dto WeEgArwmOr g WY 4B
Farsy fF mfas s & 91w oo
T g F 7

qI QWA WIW : W WITET AdY
FEAI—HTT F1E fEoog adl 20

DR YELAMANCHILI SIVAJL: The
hon. Minister has told us that many people
in non-Congress parties are also from the
Congress party. But, many people in the
Congress party are also from non-Congress
parties like Mr. Bhajan Lal. He was with
us during the Janata days. He was the
Chief Minister  Haryana representng the
Janata party. *

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA):  Please, let the
Minister complete. Mr. Minister please do not
answer the interruptions. Kindly complete
your reply.

fr st fer fod fe @ fwom-
e 41s fam A1 W ewar ) @
sarar fzw & @ & A awar 29

DR. YELAMANCHILI SIVAJI: Whenever
the house is vacant, Mr Bhajan Lal goes there.

St WX WIS HYT oA a7 g
g .. . . (ermaw) '

.t T gadw fg AT oWT
fromare 3 #feme & omT WE R
A a7 J1 AW EE -

St o mmmRIEA W ¢ A

TF qTs A AR R ATt A A

w77 £ .... (wwEam)
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St AWA W AT AT wa | e A8 w7 g @ o
g6 @ qeF 1 FWE T a2 e fau & a@ wfew &) 37
S #wrewr fow 9T 7 oawia @ os9 ., "aTHE CWLEg, T4 Awmr fR{ &7
wTEAY FT ZHEE Iq I ¥ EeAr 2 feamare sz 47 T g odr '
I AE® F AF | T AT ATA B wEAT @l g, Afew A frw Foar
Iq 97 & gazar grt fE fEeroEne I 7 T AT @ E.
T ER ! wgE w1 oAt arta w1 35 (mmaw) =g faege @dr 21 AT
g %, faww Wew &1 aamn g = & ama Fga wrgan g fFoamw
FoowaT Ag AR F ..., (smEww) | F1 @l A% aleqw § Wi aeie

. AT 9g /Al ST @| v ¥ 36

At dte WepmTTAW g o dF far a2 fefasr &1 a@wmEl @
faardf slaw & o ww et § ueY ST A v 20 v F 4wr
(=) mﬁqﬁ:‘?gwmwé‘rﬁ

, FaTa W1 @I E | wEt

I I U R ggmagaamamagtan
Bl ... (@9@) AR w TR O AgEET & ST @ AR
FATA § A AvEE 2., (swEE) j ati @z §AT W o wifw

J ﬁgﬁw%ﬁmﬁﬁﬁm,
i ZATHT T @, Cil

W Ao TN WAy owdw bR wm @A
W ek & ddr ot | g [ A et & A W e @
;r&ﬂ' %ﬂ'ﬂgf-rsr{ m%g_[) m A AT AT FIEETE AT 70§ T

m:‘(" ) ) ‘ T OAGATE IR AT & HETT Wi

‘
g
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. 5 THE VICE-CHAIRMAN  (SHRI  H.
A WWR W™ A R Far HANUMANTHAPPA): The House now

fam ar, I T W g st stands adjourned till 11 A.m. tomorrow.

The House then adjourned

ATTH T 'a'TF!T ”Ii;" fram & iy-seven minutes past eight
T WEE A 9 1 & zafgn wEar of the- clock, till eleven of the clock,
# froa #1 Fm, w9 #T geAr on Tuesday, the 30th August,
Jray F ar gfen § 51w F 9 1988.



